
FOR PRONOUNCEMENT OF JUDGMENTS ON 15.01.2013

COURT NO.30        
                     EXTENSION BLOCK (FIRST FLOOR)                     

HON'BLE MR. JUSTICE G.P. MITTAL
AT 2.15 P.M.
1. MAC.APP. 159/2005 SHRI SIDDHARTH GROVER VS. ASHOK POPLI

SMT. KUSMA DEVI AND ORS. PANKAJ SETH FOR R-5

2. MAC.APP. 174/2005 SHRI SIDDHARTH GROVER VS. ASHOK POPLI
SMT. DROPTI DEVI AND ORS. PANKAJ SETH FOR R-4

3. CRL.M.C. 2961/2012 MANINDER SINGH NARULA VS. VIKAS PAHWA
PAWAN KUMAR RALLI MANISH MIGLANI

AMIT BAJPAI
RESP.IN PERSON


